| TEM NO 10 COURT NO. 7 SECTI ON XVI |

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Con. Petn.(C) No. 123/2011 IN CA 1357/2003

Bl HAR FIN. SER. HOUSE CONSTRN. COOP. ST. LTD. Petitioner(s)
VERSUS
ANUP MUKHERJEE & ORS. Respondent ( s)

(Wth office report )
Date: 15/07/2011 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE HARJI T SI NGH BEDI
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
For Appellant(s) A. K. Srivastava, Sr. Adv.
Sanj eev Kr. Sinha, Adv.
A. P. Sahay, Adv.
H manshu Shekhar, Adv.
Pradeep M sra, Adv.
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For Respondent (s) M. Gopal Singh, Adv.
M. P.R Ranmasesh, Adv.

K. Suni | , Adv.
Shashi Bhushan, Adv.

Renjith B. Marar, Adv.
Shinoj K. N., Adv.
Lakshm M Kai mal , Adv.
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UPON hearing counsel the Court nmade the foll ow ng
ORDER

I ssue notice to unserved respondents returnable
wi thin 8 weeks.

Dasti service is also permitted.
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